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their being absorbed and given other 
benefits? 

Shri C. Subramaniam: The diffi-
culty is that the work-charged 
employee should become technically 
qualified to undertake a regular job. 
If he does not become qualified, natu-
rally he will have to wait for years. 
And some people may not become 
qualified at all at any time. 

Shri Nambiar: May I know whether 
those who are already qualified are 
absorbed then and there or whether 
they are also kept in the waiting list 
for some other reason? 

Shri C. Subramaniam: They are 
being absorbed as quickly as possible. 
As a matter of fact, about 1,532 work 
charged employees in the mines and 
the steel plants have been absorbed 
in regular establishments during the 
period January, 1961 to March, 1962. 

WRITTEN ANSWERS TO QUESTIONS 

Education in Rural Areas 

*745. Shri Krishnapal Singh: Will 
the Minister of Education be pleased 
to state: 

(al what percentage of the total 
"xpenditure on education from public 
funds is spent in rural areas; and 

(bl how does this figure compare 
with the pre-independence period? 

The Minister of Education (Dr. 
K. L. Shrimali): (al About 39'3 in 
1959-60. 

(b) Comparable figures for the pre-
independence period are not available. 

State Share in Gujarat Oil Refinery 

·761. Shri Yajnik: Will the Minis-
ter of Mine~ and Fuel be plea*d to 
etate: 

(al the share that has been allotted 
to the Gujarat State in setting up the 
oil refinery in Gujarat; 

(bl whether the Gujarat State has 
.. sked for a greater share in the 
Gujarat refinery than has been assign. 
ed to it by the Central Government; 
and 

(c) how the share assigned to the 
Gujarat State in the Gujarat refinery 
compares with that assigned to Assam 
and Bihar States in the refineries to 
be established in these States? 

The Minister of Mines 
(Shri K. D. Malaviya): 
cent of the equity capital 
in the refinery project. 

(b) Yes, Sir. 

and Fuel 
(a) 15 per 
investment 

(c) This is at par with the shares 
assigned to the Assam and Bihar 
States. 

Coal Quota to Bihar 

*763. Shri Yogendra Jha: Will the 
Minister of Mines and Fuel be pleased 
to state: 

(a) whether it is a fact that a sub-
stantial cut has been made in the 
allotment of coal quota to the Gov-
ernment of Bihar: and 

(b) whether it is also a fact that 
this cut has created a crisis in the 
industries in that State? 

The Minister of Mines and Fuel 
(Shri K. D. Malaviya): (a) and (b). 
Previously the quotas for coal were 
far in excess of the rail transport 
capacity available. It was felt that 
It would be in the interest of the con-
sumers to make a realistic allocation 
which can be expected to be actually 
moved, so that the consumers can 
properlv plan the working of their 
units. 'The quotas of all the States, 
Including Bihar. for 1962 were accord-
ingly revised in order to m·atch them 
closely with the rail transport capa-
city available. The revised quota of 
coal for State-contro!1ed priorities in 
Bihar which became operative from 
July, 1§62, has been fixed at 3,360 
wagons per month which is more than 
the average despatches of 2.955 wagons 
per month during 1961. It is, there-
fore, expected that ftrious categories 
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of consumers in Bihar should, on the 
whole, get at least the same order of 
supplies as durin, 1961. 

Pay Roll Savings Scheme 

r Shri Subodh Bansda: 
*764. i Shri S. C. Samanta: 

L Shri B. iK. Das: 

Will the Minister of Finance be 
pleased to state: 

(a) whether the pay roll savings 
IIcheme has been introduced in all 
Government departments; and 

(b) if so, when it was introduced? 

The Deputy Minister in the Minis. 
try of Finance (Shrimati Tarkeshwari 
Sinha): (a) and (b). The procedural 
instructions for extending the pay roll 
savings scheme to Government offices 
were issued on 30th May, 1962. 
The scheme is optional and its intro-
duction in the various Government 
<>ffices would depend upon the extent 
to which there is a demand for this 
additional facility. . 

Shortage of Drilling Rigs and 
Equipment 

'*766 .r Shri P. C. Borooah: 
. L Shri D. C. Sharma: 

Will the Minister of Mines and Fuel 
be pleased to state: 

(a) whether there is shortagE> of 
drilling rigs and equip!!,ent in the 
country; 

(b) if so, to what extent; 

(c) whether efforts for manufac-
ture of rigs are being made at the 
workshop of the Indian Bureau of 
Mines at Nagpur; and 

(d) if so, how far they have been 
successful? 

The Deputy Minister in the Minis-
try of Mines and Fuel (Shri Rajar-
Mavis): (a) Yes, Sir. 

(b) It is difficult to indicate the 
~xt~llt. Mine1'al exploration is a vast 

field and results can be quicker if 
more equipment and trained person-
nel can be deployed. 

(c) Yes, Sir. 

(d) The Indian Bureau of Mines 
has successfully manufactured a 300-
ft. capacity drilling rig suited to 
Indian conditions as an experimental 
measure. A 500-ft. capacity drilling 
rig has also been designed by the 
Bureau, who will shortly take up its 
manufacture on an experimental 
basis. 

Free and Compulsory Primary 
Education in Punjab 

2144. Shri D. C. Sharma: Will the 
Minister of Education be pleased to 
state: 

(a) whether Government of Punjab 
have asked the Centre for assistance 
in the matter of expansion of free 
and compulsory primary education in 
Punjab during 1962-63; and 

(b) if so, what help is given or is 
proposed to be given in this regard? 

The Minister of Education (Dr. 
K. L. Shrimali): (a) No, Sir. 

(b) Does not arise. 

Romes for Scheduled Castes and 
Scheduled Tribes 

2145. Shri UIaka: Will the Minister 
of Home Affairs be -pleased to sta~": 

(a) whether the Centre has given 
anv financial aid to Orissa for the 
co~struction of cheap homes for the 
Scheduled Castes and Scheduled 
Tribes people during 1959-60, 1960-61 
and 1961-62; 

(b) if so number of houses con-
structed u;to the 1st January, 1962; 

(c) the amount given upto the 1st 
January, 1962; and 

(d) the rent of such houses? 

The Minister of state in the Minis-
try of Home Alfairs (Sbri Datar): (a) 
No, Sir. 




